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Neon-slgns

1840. Shri Ramakrlshnt Beddy: Will 
the Minister of Commerce and Indus*
try be pleased to state:

(a) whether Government contem
plate reducing the import duties on 
important components such as glass 
tubes, rare gas, transformers, time 
switches etc. required for the produc
tion of neon-signs (tube lighting in
dustry in Delhi); and

(b) whether restrictions on the size 
of neon sign boards are proposed to bo 
removed?

The Minister of Commerce and In
dustry (Shri Lai Bahadur Shastrl):
(a) No, Sir.

(b) The Delhi Administration hat 
approved the proposal of the New 
Delhi Municipal Committee to permit 
the use of Neon-Sign Boards in certain 
sizes with effect from 1st May, 1958 
against payment of Advertisement 
Tax

Leather Industry
1841 Shri S. M. Banerjeo: Will the 

Minister of Commerce and Industry
be pleased to state:

(a) whether the leather industry In 
the country is facing a crisis;

(b) if so, the reasons for the same; 
and

(c) the steps taken to overcame this 
crisis?

The Minister of Commerce and b >  
dnstry (Shri Lai Bahadur Shastri):
(a) No, Sir.

(b) and (c). Do not arise.




